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captive power plant therefore, stands 
settled.

In the case of Associated Cement 
Companies, the original application 
was for an imported unit of 25 MW. 
While this application was under 
consideration of different authorities 
of the Government of India, the 
Company converted the request into 
one of the same capacity but from 
indigenous sources. A final decision 
on this request is expected to be tak-
en very shortly. The captive gen-
erating set is required by Associated 
Cement Companies for their expan-
sion project and the additional power 
is required sometime after 1981-82.

(b) It is not correct to state that 
the time taken in processing appli-
cations has resulted in any fall in 
cement production. In the first case 
the plant has already been installed 
and m the second case the captive gen-
erating plant would be required 
onlv by 1981-82.

(c) A decision in the pending ap-
plication of Associated Cement Com-
panies, which is under the active 
consideration of the Government, is 
expected to be taken shortly.

Proposal to revive Samachar

*11. SHRI P. K. KODIYAN:
KUMARI KAMLA KUMARI:

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state:

(a) whether there is any proposal to 
revive the Samachar New,3 Service;

(b) if so, the details thereof, and

(c) the decision taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): (a)
There is no such proposal under the 
consideration of the Government.

(b) and (c). Do not arise.
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Setting up of New Thermal Plants 
in the Country

*13. SHRI CHANDRAJIT YADAV: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to lay a statement showing:

(a) whether it is a fact that the 
Government of India are eoing to set 
up new thermal plants in different 
parts of the country; and

(b) if so, how many such plants are 
going to be set up with what cost and 
the target of their completion?

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A B. A. GHANI KHAN CHAUD- 
HURI): (a) Yes, Sir.

(b) A  statement is laid on the 
-Table of the House.




